DI TEM NO. 5 COURT NO. 1 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

I.A No.3 in CIVIL APPEAL NQ(s). 3536 OF 2004

GURUBACHAN SI NCH & ANR. Appel I ant (s)

VERSUS

RAM NI WAS Respondent ( s)

(For early hearing) (Wth office report)

Date: 03/01/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE THE CH EF JUSTI CE
HON BLE MR JUSTI CE C. K. THAKKER
HON BLE MR JUSTI CE R V. RAVEENDRAN
For Appellant(s) M. Sushil Kumar Jain, Adv.

M. A P. Dhamja, Adv.
H. D. Thanvi, Adv.
Sarad Si nghani a, Adv.

B. K. Sharma, Adv.

5 = 5 %

Prati bha Jai n, Adv.

For Respondent(s) M. Diwakar Sinha, Adv.

for M. K. S. Bhati, Adv.



UPON hearing counsel the Court made the follow ng

ORDER

Perused the letter circulated by | earned counsel for the respondent.

The matter is adjourned.

(N.  Annapur na) (V. P. Tyagi)

Court Master Court Master



